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Ttile: Introduction of the Protection of Children from Sexual Offences
(Amendment) Bill, 2019.
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HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
Protection of Children from Sexual Offences Act, 2012.”

The motion was adopted.
DR. VIRENDRA KUMAR: Madam Speaker, I introduce the Bill.
AT 3Oy : f9d Serega dl g < |

oft = g1ed (@er): e o, §H A feAT B 1 ... (TIUH)
AT 38 : 3T THI Dls HRUT g 16T 5|






